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MINISTRY or CULTURE

(Deplrtment of Cul
ture)

NOTIHCATIDN

New Delhi, the 15th February, 2011

GS.R_ 106(E).—In exercise ofthe powers conferredby Section28 ofthe RampurRaza LibraryAct I975 (22of

1975) and in partial supersession of
the RampurRau Library Service Recruitment Rules, 2002 in so far as it relates to the

post ofDirector, except with respect to things done or omitted to be done before such supersession, Rampur
Ran Library

Board, with theprevious approval ofthe Central Government, hereby makes the following regulations, namely :4

l. Short title and commencement—(l)
These regulations may be called the Rampur Raza Library Service

Regulations, 201 1.

(2) They shall come into force on the date nftheir publication inthe Official Gazette.

2. Applications—These
regulations shall apply

to all employeesunder the RampurRam LibraryBoard, Rampur
:

Provided that flicy shall not apply to persons :

(1) not in the whole-time empl
oyment ofthe Board;

(ii) employed on daily wages;

(iii) whose services have beenbo
rrowed from Government Office or

fi'om other institutions, unless the
oonoemed

persons, with the approval of the lending audiority, opts to be governed by these regulations;

(iv) who are governed by special contracts with contain specified terms and conditions of service unless the

concemed person opts to be governed by these regulations.

3. Definitions—In these regulations unless the context otherwise requires :

(a) “Act” means the Ramptlr Ram LibraryAct, 1975 (Not 220f l 975);

(b) “AppoirrtingAuthorit
y” in relation to any post means the authority competent to make appointments under

regulation;

(c) “Board” means the RampurmLibrary Board;

(:1) “Chairman”meanst
he Chairman ofthe Boar

d;

(a) “Director” means the Director ofthe Library;

(0 “Govemm " means the Government of India;

(g) “Rubs” meanthe Ratnpur R
mlerary Rules, 1975.

   

mu:

Name of Numberof Classification Pay Band Whether Whether benefit Agelimit for direct

post post
+Grade selection of addedyans recruits

Pay/Scale post or ofserv'we

of Pay non-selec- admissible under

tion post Rule 30 ofthe

v Central Civil

Services (Pension)

Rules, 1972

(1) (2) (3) (4) (5) (6) (7)

Director
1 Non- Pay Band-4Y Not Yes Sixty two years

Ministerial Rs. 37400- applicable

67ml)

+Grade Pay

R5100“)
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[PART lI—Sac. 3(i)]

   

Educational and other qualifications required for
direct recruitment

Whether age and educational

qualifiwtitm prescribed for

Period ofprobation/

deputation, if any

     

direct recruitmentwill apply

inthe case ofpromotion

(8)
(9)

(m)
(a) A renowned scholar in AmbicIPersian/Urdu/ Not applicable

Not applicableIslamic StudiesMedieval lndian'Histury

(b) Degree oszhD. in anyxof the above subjects/
fields Emma-recognized University

(c) Degl‘ee/Diplnmam'liirdII/Peraian/Arabic language
fi'om a recognized Universityflustitute

(d) At least IS years” experience ofteaching/research/
admirristr-ationhawmparableLM University
or other recognized teaching Institution.

   

Method ofrecruitment: Whether by direct
recruitment or by motion or by deputation/
transfer and percentage ofthe mics
to be filled by various metlmds

In case of recmilment by promotion/deputation/transfer, grades
from which promotion or deputation or transfer to be made

  

('1)

On contract for three years may be extended
upto five years ormore byChairman, Rampur
Ran Library Board, with approval ofGovern-
mem.

(12)

Not applicable

    

[fa Departmental Promotion Committee/Selection
Committee exists, what is is composition

Circumstances in which Union Public
Service Commission to be consulted

for making recruitment

 

(1 3)

(i) Chairman, RampurRaza LibraryBoard

(ii) A nominee ofGovernment of India.

(14)

Not applicable

(iii) A member to be nominatedby the Rarnpur haa Library
Board amongst themselves

(iv) An Expert on the subject to be eo»opted with the approval
ofthe Chairman nflhe Rmmeaza Library Board.

(v) An Officer of Governor’s Secretariat, Uttar Pradcsll to be
nominated by the Chain-nan, Rampur Raza LibraryBoard.

 

[F No. 26-8/2005-Lib.]

Dr. (Ms.) T? KUMAR, It. Sccy.
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